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Subject: - compliance of order dated 22.10.2019 issued by Hon'ble NGT principal

Bench, New Delhi in case no. g32l20l9

Order dated 22.10.2019 issued by Hon'ble NGT Principal Bench New

Delhi in case no- 832/2019 reads 'oGrievance in this application is that mud car rally is

being organized illegally in the Bhoj Wetland (Upper Lake) of Bhopal by a sports

group called 'Bhopal Rally championship' owned by rich and influential people.

"Let the Madhya Pradesh State Wetland Authority (MpSwA), State

Pollution Control Board (SPCB) and the State Bio-diversity Board look into the

matter"

In compliance of above NGT order dated 22.10.2019 joint inspection was

conducted by Shri R. Sreenivasa Murthy (IFS), Member Secretary, M.p. State Bio

Diversity Board Bhopal, Dr. Vinita Vipat (Chief Scientific officer EpCo, & In-

charge officer State Wetland Authority, EPCO, Bhopal, Shri Sudhir Shrivastava

(Legal Officer) and Shri A.K. Bisen (Executive Engineer) Regional Office, MppCB

Bhopal on dated 16.01 .2020 in presence of Rasid Noor Khan applicant in this case.

In Hon'ble NGT above order it is mentioned that mud car rally was

organized at Bhoj Wetland (Upper Lake) of Bhopal by a sports group but during

inspection the applicant Rashid Noor Khan told that mud car rally was conducted in

and around the Kaliasote reservoir area and showed two sites of mud car rally 1.t at

Kaliasote Reservoir near Shiv Mandir and barrier of Kaliasote reservoir and second

one near Sanskar Valley School. The participants also practice at the site for about a

week. It is to be noted that rally route is within the Kaliasote reservoir which is not

part of Bhoj Wetland but linked to it.

1. Mud car rally site has been inspected along with the applicant Rashid Noor Khan.

The Mud car rally path as shown by him is within the FTL of the Kaliasote

reservoir and is submerged with water at present due to heavy rain this year.
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2. Shri Rashid Noor Khan informed that due to above car rallies (1) Flora & Fauna,

habitats and breeding ground are adversely affected (2) Solid waste gets

accumulated near rally path in Kaliasote reservoir due to throwing of solid waste

including plastic & thermocol by participant and general public gathered in large

number to enjoy rally.

3. Kaliasote reservoir is not part of Bhoj Wetland.

4. Any type of physical disturbance to wetlands be prohibited which destroys the

littoral ecosystem of wetlands

RecolnrTgndati.qns

1. No car rallies be allowed in any of the wetlands of Bhopal. They may be organized

in much of the undulating terrains away from wetlands of Bhopal.

2. Rally organizer should obtain necessary permissions from local administration for

the entire car rally route well in advance.

3. Where ever car rallies are allowed (a) it shall be responsibility of rally organizer to

make arrangements for collection as well as disposal of entire solid waste

generated during rally. (b) Security deposit may be taken from with rally organizcr

to be utilized by local body if generated solid waste is not disposed in proper way.

4. Rally organizer should submit on action plan along with affidavit to comply with

conditions of environment protection.

Enclosure: Photographs of site inspection & map.

ql
R. Sreeniw adhurtny flFS), M.S.
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Site I - Near Shiv Mandir, Kaliasote Reservoir (Dated 16.01.2020)

Mud car rally site I - Approach road from barrier to Kaliasote reservoir, Bhopal

Joint inspection by officers in presence of applicant near Shiv Mandir, Kaliasote reservoir, Bhopal
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Mud Car Rally site presently submerged with water - Kaliasote reservoir, Bhopal

Site 2 - Near Sanskar Valley School, Kaliasote Reservoir (Dated 16.01.2020)

Mud car rally site 2 near Sanskar valley School Kaliasote reservoir, Bhopal
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Approach road from Sanskar Valley School to Kaliasote reservoir, Bhopal

Mud car rally path in submerged state at Kaliasote reservoir, Bhopal
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Location of mud car rally sites at Kaliasote Reservoir, Bhopal
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